
01.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

1 
 

                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

  

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 
        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  
        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
   DISTURBANCE.  
NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
  
NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
        FROM A PUBLIC PLACE. 
NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    
    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  
         PROGRESS ARE NOT DISRUPTED. 
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 
        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  
        COURT PROCEEDINGS. 
 

 

CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

 
MEETING NO.  25125678824   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

Courtmasterdbone@gmail.com 
 
courtmaster253@gmail.com 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 
77 W.P.(C)-8998/2020 

CM APPL. 29024/2020 
CENTRE FOR PUBLIC INTEREST LITIGATION AND 
ANR.  
V/s UNION OF INDIA AND ORS. 
  

PRASHANT 
BHUSHAN 

 

 OTHER DETAILS OF ADVOCATES:  

 
 
NOTE: CRL.M.A.9731/2025 & 9733/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-123/2025 LISTED AT ITEM NO.60 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9�
mailto:Courtmasterdbone@gmail.com�
mailto:courtmaster253@gmail.com�
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COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
cmmridulasharma.dhc@gov.in  
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
103 ITA-80/2025 

CM APPL. 18946/2025 
CM APPL. 18947/2025 
CM APPL. 18948/2025 

BOOPENDRADAS SUNGKER  
V/s DCIT,CIRCLE-3 1 1 
,INTERNATIONAL TAXATION, NEW 
DELHI 
  

GAURAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
GAURAV 
JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER) 
INCOME TAX 
(DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
104 RFA(COMM)-182/2025 

CM APPL. 18983/2025 
HAREY KRISHNA 
CORPORATION  
V/s SERVOTECH POWER 
SYSTEMS LTD AND ANR 
  

ABHISHEK SHARMA  

 OTHER DETAILS OF ADVOCATES:  
 
 
 
NOTE:CM APPL.18871/2025 SHALL BE TAKEN UP ALONGWITH RFA(COMM)-330/2024  LISTED AT ITEM NO.31 
 
NOTE:CM APPL.18664/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10774/2024  LISTED AT ITEM NO.61 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�
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COURT NO. 42  
DIVISION BENCH- III 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 
 
 

                              

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
38 CUSAA-51/2025 

CM APPL. 13613/2025 
CM APPL. 13614/2025 
CM APPL. 13615/2025 

UMESH KUMAR  
V/s PR COMMISSIONER OF CUSTOMS 
NEW DELHI (PREVENTIVE) 
  

JITIN SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
JITIN SINGHAL(JITIN.SINGHAL01@GMIAL.COM)(9999919168)(PETITIONER) 
HARPREET 
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)(0)(RESPONDENT) 

 

39 FAO (COMM)-80/2025 M/S SATYA PARKASH AND BROTHERS (P) 
LTD.  
V/s UNION OF INDIA 
  

ASEEM MEHROTRA  

 OTHER DETAILS OF ADVOCATES: 
ASEEM 
MEHROTRA(MEHROTRA_ASEEM@YAHOO.CO.IN)(9811062351)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

40 W.P.(C)-4077/2025 
CM APPL. 18927/2025 
CM APPL. 18928/2025 

GOR SHARIAN  
V/s THE COMMISSIONER OF CUSTOMS 
  

S VIJAY KANTH SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
S. VIJAY KANTH(ADV.SVIJAYKANTH@GMAIL.COM)(7503313839)(PETITIONER) 
GIBRAN NAUSHAD, IGI LEGAL DELHI, CCGEN 
DELHI(GIBRAN.NAUSHAD@GMAIL.COM, IGILEGALDELHI@GMAIL.COM, 
CCGEN-DELHI@GOV.IN)(0)(RESPONDENT) 
 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�
mailto:CCGEN-DELHI@GOV.IN)(0)(RESPONDENT)�
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41 W.P.(C)-4078/2025 
CM APPL. 18929/2025 
CM APPL. 18930/2025 

MEENA DEVI  
V/s NEW DELHI MUNICIPAL COUNCIL & 
ANR. 
  

BHARAT AGGARWAL  

 OTHER DETAILS OF ADVOCATES: 
BHARAT 
AGGARWAL(BHARATAGGARWAL84@GMAIL.COM)(8130933046)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM)(0)(RESPONDENT) 

 

FOR CONSIDERATION 
42 W.P.(C)-8384/2017(Disposed off case) SHRI GORAKH BHANDAR  

V/s THE CHIEF COMMISSIONER OF 
CUSTOMS,NEW CUSTOMS HOUSE,NEW 
DELHI & ORS. 
  

PRIYADARSHI MANISH, HARPREET 
SINGH, ANURAG OJHA 

 

 OTHER DETAILS OF ADVOCATES: 
ANURAG OJHA(ANURAGDULAW@GMAIL.COM)(8860069704)(RESPONDENT) 

 

 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
43 FAO(OS)-40/2025 

CM APPL. 18993/2025 
CM APPL. 18994/2025 

PRAMOD THATOI  
V/s DORIS CHUNG GIM LIAN & ORS. 
  

DHRUVA VIG SUB TO OFF. OBJ 

 OTHER DETAILS OF ADVOCATES: 
DHRUVA VIG(DHRUVAVIG@GMAIL.COM)(9871387425)(PETITIONER) 
RAJ SARIT(RAJSARIT.KHARE@RRCHAMBERS.COM)(0)(RESPONDENT) 

 

44 RFA(COMM)-183/2025 
CM APPL. 18984/2025 
CM APPL. 18985/2025 
CM APPL. 18986/2025 

UTTAR PRADESH RAJKIYA NIRMAN 
NIGAM LTD.  
V/s M/S NEW S.S. ENTERPRISES & 
ANR. 
  

RAJESH PATHAK  

 OTHER DETAILS OF ADVOCATES: 
RAJESH 
PATHAK(PATHAKADVOCATE@GMAIL.COM)(9313347911)(PETITIONER) 
MS BASAIDARAPUR(MS-
BASAIDARAPUR.DL@ESIC.NIC.IN)(0)(RESPONDENT) 
NETRAPAL (ADV.NPS80@GMAIL.COM)(0)(RESPONDENT) 
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                COURT NO. 04 
       DIVISION BENCH-IV 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
71 CM APPL. 18957/2025 

In LPA-612/2022 
WITH LPA 613/2022 

PARITOSH SHARMA  
V/s UTI INFRASTRUCTURE TECHNOLOGY 
AND SERVICES LTD. & ANR. 
  

PARITOSH SHARMA, AKSHIT KAPUR  

 OTHER DETAILS OF ADVOCATES: 
PARITOSH SHARMA 
(SHARMAPARITOSH@GMAIL.COM)(9716536208)(PETITIONER) 
MAN MOHAN(MANMOHAN.GUPTA@UTIITSL.COM)()(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SUSHEEBA (SUSHEEBA.ALEX@UTIITSL.COM)()(RESPONDENT) 
PARITOSH 
SHARMA(SHARMAPARITOSH@GMAIL.COM)(9716536208)(PETITIONER) 
UTIITSL(MD_CEO@UTIITSL.COM)()(RESPONDENT) 
AKSHIT KAPUR(AKSHITKAP@GMAIL.COM)(9716076533)(RESPONDENT) 

 

72 LPA-191/2025 
CM APPL. 14715/2025 

DR JWALA PRASAD  
V/s UNION OF INDIA MINISTRY OF CULTURE 
AND OTHERS. 
  

ANAND PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
ANAND PRAKASH(SRIANANDPRAKASH@GMAIL.COM)(8851801293)(PETITIONER) 
SECY CULTURE(SECY-CULTURE@NIC.IN)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
AMITA SARBHA(AMITA.SARBHA7@GOV.IN)(0)(RESPONDENT) 
PALLAVI PH(PALLAVIPH@CAG.GOV.IN)(0)(RESPONDENT) 
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 
SHRIVIJAYGOEL(SHRIVIJAYGOEL@GMAIL.COM)(0)(RESPONDENT) 

 

73 LPA-232/2025 
CM APPL. 18949/2025 

KUSUM LATA MALIK  
V/s KIRORI MAL COLLEGE AND ORS 
  

PRASHANT SINGH SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
PRATITI RUNGTA 
(PRASHANTSINGH721@GMAIL.COM)(9810170243)(PETITIONER) 
MONIKA(OFFICEADVMONIKA@GMAIL.COM)(0)(RESPONDENT) 
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 
AKURUP(OFFICE@AKURUP.COM)(0)(RESPONDENT) 
 
 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:dhc.court2102@gmail.com�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
mailto:OFFICE@AKURUP.COM)(0)(RESPONDENT)�
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74 W.P.(C)-4079/2025 
CM APPL. 18931/2025 
CM APPL. 18932/2025 
CM APPL. 18933/2025 

MANISHA MALIK & ORS.  
V/s UNION OF INDIA & ORS. 
  

AKSHAT BAJPAI  

 OTHER DETAILS OF ADVOCATES: 
AKSHAT BAJPAI, SHOBHIT 
TREHAN(ADVOCATEAKSHATBAJPAI@GMAIL.COM)(7985177435)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM, RSECY@NIC.IN)(0)(RESPONDENT) 
.(CHMN-CBIC@GOV.IN, CCA.ESTT.SCTION@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
75 W.P.(C)-13983/2023 

CM APPL. 16593/2025 
SHIKHA & ANR.  
V/s GOVT. OF NCT OF DELHI & ORS. 
  

SAHIL MONGIA  

 OTHER DETAILS OF ADVOCATES: 
SAHIL MONGIA(CHAMBERNO.220@GMAIL.COM)(9818656542)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DIRECTORATE OF EDUCATION(DIREDU@NIC.IN)()(RESPONDENT) 

 

FOR DIRECTION ON OFFICE NOTE 
76 W.P.(C)-17739/2024 

CM APPL. 75491/2024 
PRATAP SINGH  
V/s THE COMMISSIONER, MCD 
  

ANKIT KUMAR, RAJAN TYAGI  

 OTHER DETAILS OF ADVOCATES: 
ANKIT KUMAR(INFO.ADV.ANKIT@GMAIL.COM)(8178180965)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER) 

 

FOR FINAL HEARING 
77 W.P.(C)-9721/2015 KU. SHASHIKALA KHATRI  

V/s UNION OF INDIA AND ORS. 
  

VISHWENDRA VERMA AND 
SHIVALI, SAURABH MISHRA 

 

 OTHER DETAILS OF ADVOCATES:  
FOR DISPOSAL 

78 LPA-1252/2024 
CM APPL. 76495/2024 

DR CHAYAN JAIN  
V/s DIRECTOR, MCD & ORS. 
  

SAGAR SAXENA  

 OTHER DETAILS OF ADVOCATES:  
79 W.P.(C)-9089/2019 MS. KAMLESH  

V/s NEW DELHI MUNICIPAL COUNCIL 
  

ANINDITA PUJARI, SHAILESHWAR 
YADAV, SRIPARNA CHATTERJEE 

 

 OTHER DETAILS OF ADVOCATES: 
ANINDITA PUJARI()(9810411772)(PETITIONER) 
SHAILESHWAR 
YADAV(SHAILESHWARYADAV21@OUTLOOK.COM)(6266131479)(PETITIONER) 
SHAILESHWAR 
YADAV(SHAILESHWARYADAV21@OUTLOOK.COM)(6266131479)(PETITIONER) 
SRIPARNA 
CHATTERJEE(PARTNER@CORPOLITLLP.COM)(9999941193)(RESPONDENT) 

 

 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
80 FAO (COMM)-88/2025 

CM APPL. 18975/2025 
CM APPL. 18976/2025 

UNION OF INDIA  
V/s M/S GURDARSHAN SINGH 
  

OM PRAKASH  

 OTHER DETAILS OF ADVOCATES:  
81 RFA(COMM)-184/2025 

CM APPL. 18987/2025 
CM APPL. 18988/2025 
CM APPL. 18989/2025 

UTTAR PRADESH RAJKIYA NIRMAN NIGAM LTD.  
V/s ARVIND RAI & ANR. 
  

RAJESH PATHAK  

 OTHER DETAILS OF ADVOCATES:  
82 CM APPL. 18998/2025 

In W.P.(C)-15486/2024 
AMAN PRATAP SINGH  
V/s GOVT OF NCT OF DELHI & ANR. 
  

SAMAR VIJAY SINGH, ROHIT 
BOORA, ROHIT BOORA 

 

 OTHER DETAILS OF ADVOCATES: 
SAMAR VIJAY SINGH(SAMAR.VIJAY@GMAIL.COM, 
AMITOJHA@HOTMAIL.COM)(9650828181)(PETITIONER) 
DELHI HIGH COURT, ANU BAGAI, SANTOSH KUMAR 
TRIPATHI(DELHIHIGHCOURT@HUB.NIC.IN, ANU@BAGAI.CO.IN, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ROHIT BOORA(ROHIT_B2001@YAHOO.COM)(9728164044)(PETITIONER) 
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                    COURT NO. 05  
                    DIVISION BENCH-V 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
 
NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  
 
 
NOTE 6:  Pass Over matters in the Supplementary list would be called out before the Advance list is taken up. 
 
NOTE 7:  Presence of Advocates/parties who appear virtually would not be marked if their camera is switched off. 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 CONT.CAS(C)-494/2025 

CM APPL. 18941/2025 
NEHA  
V/s SANJAY JAJU 
  

PRAKHAR BHATNAGAR  

 OTHER DETAILS OF ADVOCATES:  
AFTER NOTICE MISC. MATTERS 

54 W.P.(C)-8305/2017 DURGA PRASAD YADAV  
V/s DIRECTOR GENERAL CISF AND ORS 
  

P SURESHAN, VIVEK GOYAL  

 OTHER DETAILS OF ADVOCATES:  
55 W.P.(C)-2818/2020 MANOJ KUAMR JHA  

V/s UNION OF INDIA AND ORS. 
  

SHIVA NAND MISHRA  

 OTHER DETAILS OF ADVOCATES: 
SHIVA NAND MISHRA()(8319985385)(PETITIONER) 

 

56 W.P.(C)-7596/2020 SH RAJINDER MANI DIG RETD  
V/s UNION OF INDIA & ORS. 
  

ADITYA HOODA  

 OTHER DETAILS OF ADVOCATES: 
BEACON LEGAL(SSHOODA65@GMAIL.COM)(8800983827)(PETITIONER) 
ADITYAHOODA(HOODA.ADV@OUTLOOK.COM)(7503576909)(PETITIONER) 
MOHD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 

 

FOR DISPOSAL 
57 W.P.(C)-3390/2008 EX.CONSTABLE VINOD KUMAR  

V/s UOI & ORS. 
  

D.K.SHARMA, JYOTI SINGH, 
ANKUR CHHIBBER, KARAN 
BINDRA 

 

 OTHER DETAILS OF ADVOCATES: 
 

 

mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
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58 W.P.(C)-2468/2020 RINKU KANJAR  
V/s UNION OF INDIA AND ORS. 
  

ANKUR CHHIBBER, P SURESHAN  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 
P SURESHAN (SURESHANDELHI@GMAIL.COM)(9818083219)(PETITIONER) 

 

PART-HEARD MATTERS 
59 FAO(OS) (COMM)-151/2023 

CM APPL. 37334/2023 
WITH FAO(OS) (COMM) 152/2023 

VIP INDUSTRIES LTD  
V/s CARLTON SHOES LTD & ANR. 
  

ANKUR SANGAL, BRIJESH C A Listing Remarks: 
FOR DISPOSAL 

 OTHER DETAILS OF ADVOCATES: 
ANKUR 
SANGAL(ANKUR.SANGAL@KHAITANCO.COM)(9873489278)(PETITIONER) 
CARLTON SHOES LTD(SUPPORT@CARLTONLONDON.COM)()(RESPONDENT) 
REMY(REMFRYLITIGATIONS@REMFRY.COM)()(RESPONDENT) 
BRIJESH C 
A(REMFRYLITIGATIONS@REMFRY.COM)(8506906111)(RESPONDENT) 

 

60 FAO(OS) (COMM)-152/2023 
CM APPL. 37351/2023 

VIP INDUSTRIES LTD  
V/s CARLTON SHOES LTD & ANR. 
  

ANKUR SANGAL, BRIJESH C A Listing Remarks: 
FOR DISPOSAL 

 OTHER DETAILS OF ADVOCATES: 
CA BRIJESH , ISHITH 
ARORA(REMFRYLITIGATIONS@REMFRY.COM)(8506906111)(PETITIONER) 
REMFRY(REMFRYLITIGATIONS@REMFRY.COM)()(RESPONDENT) 
BRIJESH C 
A(REMFRYLITIGATIONS@REMFRY.COM)(8506906111)(RESPONDENT) 

 

 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
61 RFA(COMM)-180/2025 

CM APPL. 18977/2025 
CM APPL. 18978/2025 
CM APPL. 18979/2025 
CM APPL. 18980/2025 

AVNEESH GUPTA  
V/s HARI OM SETHI & ORS. 
  

SIDDHANT JUYAL  

 OTHER DETAILS OF ADVOCATES:  
62 RFA(COMM)-185/2025 

CM APPL. 18990/2025 
CM APPL. 18991/2025 
CM APPL. 18992/2025 

PRAVEEN MITTAL  
V/s M/S NBCC (INDIA) LTD. 
  

AVINASH KUMAR TRIVEDI  

 OTHER DETAILS OF ADVOCATES: 
NEELAM 
SINGH(AKTRIVEDILAWOFFICES@GMAIL.COM)(9871441764)(PETITIONER) 
NBCCINDIA(CMDSECTT@NBCCINDIA.COM)(0)(RESPONDENT) 

 

 
 
NOTE:CM APPL.18859/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15264/2023  LISTED AT ITEM NO.09 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



01.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

9 
 

 
       COURT NO.  33  
                    DIVISION BENCH-VI 
                HON'BLE MR.JUSTICE CHANDRA DHARI SINGH  
       HON’BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI 
 
 
Click below to join the VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc7 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmvijaypal.dhc@gov.in

sumanchawala575@gmail.com  
 
 

  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
26 W.P.(C)-4080/2025 

CM APPL. 18934/2025 
CM APPL. 18935/2025 
CM APPL. 18936/2025 

ALVITA REALTORS PRIVATE LIMITED  
V/s KIAAN PROPMART PVT LTD & ORS. 
  

APOORV AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
APOORV 
AGARWAL(APOORV@ASVLAWOFFICES.COM)(8420524375)(PETITIONER) 
KIAAN PROP, ABHISHEK BATRA, CANARA 
BANK(KIAANPROPMART@GMAIL.COM, BATRAABHESHEK96@GMAIL.COM, 
PRADEEP@RADPARTNERS.COM)(0)(RESPONDENT) 
.(CB1942@CANARABANK.COM,, REVIVAL@ERAGROUP.IN, 
HSBHARANA1962@GMAIL.COM)(0)(RESPONDENT) 
.(SECRETARIALCOMPLIANCE@OUTLOOK.COM, CHETANF4@GMAIL.COM, 
OSE.SECRETARIAL@GMAIL.COM)(0)(RESPONDENT) 

 

FOR DIRECTION ON OFFICE NOTE 
27 W.P.(C)-3895/2025 

CM APPL. 18105/2025 
ISHAAN SHARDA  
V/s PNB AND ORS. 
  

MADHURIMA SARANGI SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
MADHURIMA 
SARANGI(MADHURIMA@NAVNEETILEGAL.COM)(8728066796)(PETITIONER) 
SK ROUT(ADVSKROUT71@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
28 W.P.(CRL)-1026/2025 BHAMAR SINGH  

V/s UNION OF INDIA AND ORS. 
  

RISHABH DHEER  

 OTHER DETAILS OF ADVOCATES: 
SHASHWAT SARIN 
(ADVLOKESHKUMAR1510@GMAIL.COM)(8588829765)(PETITIONER) 
UNION OF INDIA (UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
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           COURT NO.  06  
                    DIVISION BENCH-VII 
                HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD  
       HON’BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 
 
 
 
NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE 
 DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. 
 ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED 
 TO THE COURT NOR BE ENTERTAINED.  
 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH  
      THEIR MOBILE NUMBERS.  
 
 
 
TO JOIN VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc13   
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

ITEM 
NUMBER 

pankaj.shukla@dhc.nic.in  
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
65 CM APPL. 18956/2025 

In CO.APP.-20/2024 
PRAGEET SHARMA  
V/s M/S M.A. ORIENT ENTERPRISES 
PRIVATE LIMITED, A COMPANY IN 
LIQUIDATION THROUGH THE OFFICIAL 
LIQUIDATOR & ORS. 
  

POOJA MEHRA SAIGAL, VARUN 
MAHESHWARI, SIMRAT SINGH 
PASAY, SWAYAMISIDHA PATNAIK, 
SURENDRA KUMAR SHARMA, 
VARUN MAHESHWARI 

 

 OTHER DETAILS OF ADVOCATES: 
POOJA SAIGAL(OFFICE.POOJA.SAIGAL@GMAIL.COM)(0)(PETITIONER) 
MANISHA A 
NARAIN(CONGNIZALEGAL@GMAIL.COM)(9582883432)(RESPONDENT) 
MANISHA A. NARAIN(COGNIZALEGAL@GMAIL.COM)(9582883432)(PETITIONER) 
SANGEETA CHANDRA(OFFICE.POOJA.SAIGAL@GMAIL.COM, 
SANGEETACHANDRA67@YAHOO.COM)(0)(RESPONDENT) 
JATIN DUA AND ANKIT 
MITTAL(OFFICE.COMMUNICATION287@GMAIL.COM)(9958592989)(PETITIONER) 
N P GAUR LAW OFFICES(NPGAURLAWOFFICES@GMAIL.COM)(0)(RESPONDENT) 
SWAYAMISIDHA 
PATNAIK(MAIL@PATNAIKANDASSOCIATES.COM)(9818322192)(PETITIONER) 
SURENDRA KUMAR 
SHARMA(MRSURENDRASHARMA50@GMAIL.COM)(9711480554)(RESPONDENT) 
SIMRAT SINGH PASAY(SSPASAY@GMAIL.COM)(8860318440)(PETITIONER) 
VARUN MAHESHWARI(VARUNM90@GMAIL.COM)(9868571116)(RESPONDENT) 
SIMRAT SINGH PASAY(SSPASAY@GMAIL.COM)(8860318440)(PETITIONER) 

 

66 W.P.(C)-4081/2025 
CM APPL. 18937/2025 
CM APPL. 18938/2025 

MS VIJAY TRADERS   
V/s SALES TAX OFFICER CLASS II AVATO 
WARD 47 ZONE 3 DELHI & ANR. 
  

RAJAT MITTAL  

 OTHER DETAILS OF ADVOCATES: 
RAJAT MITTAL, SUPRATEEK NEOGI, 
PRIYANSHU(RAJAT@MSSLAWCHAMBERS.IN)(9971933199)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

67 W.P.(C)-4082/2025 
CM APPL. 18939/2025 
CM APPL. 18940/2025 

M S ELECTRO DEVICES PVT LTD  
V/s ADDITIONAL COMMISSIONER CGST 
DELHI WEST COMMISSIONERATE 
  

PRIYADARSHI MANISH  

 OTHER DETAILS OF ADVOCATES: 
PRIYADARSHI MANISH, ANJALI J. 
MANISH(ADVPAM01@GMAIL.COM)(9212143535)(PETITIONER) 
CGST DELHI WEST(CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 

 

68 W.P.(C)-4083/2025 
CM APPL. 18963/2025 
CM APPL. 18964/2025 

MS EEZ PACK PRIVATE LIMITED  
V/s SALES TAX OFFICER, CLASS II/AVATO, 
WARD-91, ZONE-8, DELHI 
  

GAURAV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
GAURAV GUPTA, DEEPANSHU 
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SAINI(GGUPTA.ADV@GMAIL.COM)(9811013940)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

69 W.P.(C)-4084/2025 
CM APPL. 18965/2025 
CM APPL. 18966/2025 
CM APPL. 18967/2025 
CM APPL. 18968/2025 

ROOTS EDUCATION PVT LTD  
V/s COMMISSIONER OF CENTRAL TAX GST 
DELHI EAST & ORS. 
  

RAJAT MITTAL  

 OTHER DETAILS OF ADVOCATES: 
RAJAT MITTAL, SUPRATEEK NEOGI, 
PRIYANSHU(RAJAT@MSSLAWCHAMBERS.IN)(9971933199)(PETITIONER) 
COMMISSIONERE OF CENTRAKL TAX GST DELHI EAST(GST-
APPEAL2DELHI@GOV.IN, CCU-CEXDEL@NIC.IN, 
LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT) 
.(SHASHANK_SHARMA1@OUTLOOK.COM, 
GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT) 

 

70 W.P.(C)-4086/2025 
CM APPL. 18971/2025 

M/S CHAURASIYA TRADERS  
V/s SUPERINTENDENT, RANGE-7, OLD DELHI 
DIVISION, CGST, NORTH 
  

PRANAY JAIN  

 OTHER DETAILS OF ADVOCATES: 
PRANAY JAIN(PRANNAYJAIN@GMAIL.COM)(8527817330)(PETITIONER) 
CGST DELHI NORTH(DELHINORTH-LEGAL@GOV.IN)(0)(RESPONDENT) 

 

71 W.P.(C)-4087/2025 
CM APPL. 18972/2025 

SHOPPERS SUPPLY OVERSEAS PRIVATE 
LIMITED  
V/s SALES TAX OFFICER CLASS II/ AVATO 
WARD 8 AND ANR 
  

BHARAT ARORA SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
BHARAT ARORA, LAKSHAY 
RAHEJA(BHARAT_RYANS@YAHOO.CO.IN)(9811628929)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, ATISH 
KUMAR(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DR.ATISHKUMAR@GOV.IN)(0)(RESPONDENT) 

 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
72 CM APPL. 18314/2025 

In FAO(OS) (COMM)-190/2024 
M/S SPLENDOR BUILDWELL PVT LTD AND 
ANR.  
V/s RAJESH KUMAR PASRICHA 
  

GAURAV PURI, SIDDHANT 
ASTHANA 

 

 OTHER DETAILS OF ADVOCATES: 
GAURAV PURI & SARTHAK(PURICO@ME.COM)(9899199898)(PETITIONER) 
MANISH(MANISH@SPLENDORGROUP.NET)(9582795257)(PETITIONER) 
NEERAJ(NEERAJSHARMA@SPLENDORGROUP.NET)(9582795260)(PETITIONER) 
RAJESH(PASRICHARK@GMAIL.COM)(0)(RESPONDENT) 
PURI AND CO(SARTHAK21GUPTA@GMAIL.COM)(8826615068)(PETITIONER) 
SIDDHANT 
ASTHANA(SIDDHANT@ASTHANALAW.IN)(9818501011)(RESPONDENT) 

 

73 CM APPL. 18999/2025 
In RFA(COMM)-305/2023 

SHELLZ INDIA PRIVATE LIMITED  
V/s STARCO METAPLAST PVT LTD & ORS. 
  

NAMIT SURI, MUKESH JAIN, ASHA 
JAIN MADAN, MUKESH JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
NAMIT SURI(LISTING@LEXINDIS.COM)(9582410211)(PETITIONER) 
SUMIT(SUMIT.KUMAR@SHELLZOVERSEAS.COM)(8588868688)(PETITIONER) 
SHALINI GARG(SHALINIGARG70@GMAIL.COM)(9350257111)(RESPONDENT) 
M/S STARCO METAPLAST PVT 
LTD(AKSHAYJAIN1827@GMAIL.COM)(9999666670)(RESPONDENT) 
KAPIL(SHELLZOVERSEAS24@GMAIL.COM)(9350257111)(RESPONDENT) 
MUKESH JAIN(ADV_SBC@YAHOO.CO.IN)(9810315576)(PETITIONER) 
LISTING(LISTINNG@LEXINDIS.COM)(0)(RESPONDENT) 
ASHA JAIN 
MADAN(ASHAJMADAN56@GMAIL.COM)(9810041102)(PETITIONER) 
MUKESH 
JAIN(MUKESHJAINADVOCATE@GMAIL.COM)(9871415848)(RESPONDENT) 

 

74 RFA(COMM)-181/2025 
CM APPL. 18981/2025 
CM APPL. 18982/2025 

DINESH MITTAL  
V/s NIKUNJ WOODS PRIVATE LIMITED 
  

AVADH BIHARI KAUSHIK  

 OTHER DETAILS OF ADVOCATES:  
75 RFA(COMM)-186/2025 

CM APPL. 18995/2025 
CM APPL. 18996/2025 
CM APPL. 18997/2025 

YOGESH SIKKA  
V/s SHAILESH KUMAR SINGH 
  

PRANAV SARTHI SUB TO OFFICE OBJ. 

 OTHER DETAILS OF ADVOCATES: 
ANURAG SINGH (PRANAVSARTHI@GMAIL.COM)(8826457307)(PETITIONER) 
ARURAG SINGH(PRANAVSARTHI@GMAIL.COM)(8826457307)(PETITIONER) 
TUSHAR(ADV.TUSHAR1345@GMAIL.COM)(0)(RESPONDENT) 
TUSHAR(ADV.TUSHAR1345@GMAIL.COM)(0)(RESPONDENT) 
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     COURT NO. 43  
     HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
 
NOTE:CM APPL.18672/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-8478/2024  LISTED AT ITEM NO.40 
NOTE:CM APPL.18865/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-8478/2024  LISTED AT ITEM NO.40 
NOTE:CM APPL.18960/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-9781/2017  LISTED AT ITEM NO.18 
 
 
 
 
   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
 
NOTE: CRL.M.A.9749/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-1493/2025 LISTED AT ITEM NO.09 
 
 
 
 
 
   COURT NO. 07     

 

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 

 
CLICK TO JOIN VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14     
MEETING ID : 2528 229 8537  
 
NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR   
             MATTER IS CALLED.  
 
 
NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS 
ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
   
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
cmpankajgoel.dhc@gov.in  
 
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
57 RC.REV.-97/2025 

CM APPL. 16947/2025 
CM APPL. 16948/2025 
CM APPL. 16949/2025 

AMIT JAIN  
V/s JAGDISH KUMAR 
  

KRISHNA KANT CHOUDHARY  

 OTHER DETAILS OF ADVOCATES: 
S K 
SINGHI(ANIKA.BAJPAI@SKSPARTNERS.LAW)(9810332727)(PETITIONER) 

 

FOR COMPLIANCE 
58 RC.REV.-248/2024(Disposed off case) KHURSHEED ALAM  

V/s SMT. MITHLESH 
  

MAROOF AHMAD  

 OTHER DETAILS OF ADVOCATES: 
BAHAR U 
BARQI(MAROOFADVOCATE46@GMAIL.COM)(9811042858)(PETITIONER) 
BAHAR U BARQI & MAROOF 
AHMAD(MAROOFADVOCATE46@GMAIL.COM)(9811042858)(PETITIONER) 
SUNIL(SUNILDIXIT2008@GMAIL.COM)(0)(RESPONDENT) 
SUNIL DIXIT(SUNILDIXIT2008@GMAIL.COM)(0)(RESPONDENT) 
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   COURT NO. 26  

                

MEETING LINK: 

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 
 
 

NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  
       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  
       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  
 
 
 
 
 

CLICK TO JOIN VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1 
 
MEETING NUMBER: 2512 399 8226  
 
PASSWORD: 1234 
  
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpankaj.dhc@gov.in 
  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
83 CRL.M.A. 9805/2025 

CRL.M.A. 9806/2025 
In BAIL APPLN.-540/2025(Disposed 
off case) 

AZEEM AHMED  
V/s NARCOTICS CONTROL BUREAU (NCB) 
  

HARISH CHAND  

 OTHER DETAILS OF ADVOCATES: 
HARISH CHAND(CHANDHARISH3112@GMAIL.COM)(7838217753)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(N.C.B. R.K.PURAM-SC 526/2022) 
BAIL APPLN. 2840/2023 FILED BY SHAMIM AHMED 
(DISPOSED ON : 2024-02-12 ) 
 
P.S.-FIR NO. :(N.C.B. R.K.PURAM-SC 526/2022) 
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   COURT NO. 49   
   

 

HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  
 
 

CLICK TO JOIN VC  
 

https://delhihighcourt.webex.com/meet/dhcecourtvc2  
 
MEETING ID : 1766397421  
 
NOTE : ALL COUNSELS  FOR THE PARTIES,LITIGANTS  ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR     

             MATTER IS CALLED OUT.  

 

NOTE: PLEASE GIVE  YOUR APPEARANCES  IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
47 CM APPL. 18952/2025 

In RSA-214/2017 
BHARAT LAL  
V/s SURENDER & ORS. 
  

DR N K KHETRAPAL, DEEPAK 
KHADARIA 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK KHADARIA 
(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER) 
SANJAY SEHGAL(SSCLAWFIRM@GMAIL.COM)()(RESPONDENT) 
DEEPAK 
KHADARIA(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER) 
DEEPAK 
KHADARIA(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER) 
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                     COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
97 CRL.M.A. 9799/2025 

In CRL.REV.P.-1381/2024 
VISHAKHA  
V/s THE STATE OF NCT OF DELHI & ANR. 
  

VIRENDERA SINGH  

 OTHER DETAILS OF ADVOCATES: 
VIRENDRA SINGH (VIRBHARAT12@GMAIL.COM)(8800545200)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
VIRENDRA SINGH(VIRBHARAT12@GMAIL.COM)(8800545200)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MUNDKA-718/2022) 
BAIL APPLN. 4352/2023 FILED BY NEERAJ (D. OF 
HEARING : 2025-04-30 ) 
BAIL APPLN. 195/2024 FILED BY PREET SINGH (D. 
OF HEARING : 2025-04-30 ) 
W.P.(CRL) 1779/2024 FILED BY ASHWANI 
(DISPOSED ON : 2025-01-15 ) 
 
P.S.-FIR NO. :(MUNDKA-718/2022) 
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                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
NOTE: “ PASSOVERS OF THE SUPPLEMENTARY LIST SHALL BE TAKEN UP AT 02:15 P.M.  
. 
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

bhupesh.kumar@dhc.nic.in  
 

 
   
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
82 CM APPL. 18953/2025 

CM APPL. 18954/2025 
In MAC.APP.-73/2023 

ICICI LOMBARD GENERAL 
INSURANCE COMPANY LTD  
V/s BABLU & ORS. 
  

ANKIT KALRA, SUMIT 
GOSWAMI 

 

 OTHER DETAILS OF ADVOCATES: 
ANKIT 
KALRA(ANKITKALRAADV@GMAIL.COM)(9313121222)(PETITIONER) 
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                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
67 W.P.(C)-3835/2025 

CM APPL. 17850/2025 
CM APPL. 17851/2025 
CM APPL. 19000/2025 
CM APPL. 19001/2025 

DIGVIJAY SINGH   
V/s UNION OF INDIA & ORS. 
  

CHAITANYA MAHAJAN  

 OTHER DETAILS OF ADVOCATES: 
CHAITANYA 
MAHAJAN\(EMAIL@LEXSUPREMUS.IN)(9646930009)(PETITIONER) 
BOXING FEDERATION, UNION OF 
INDIA(INFO@BOXINGFEDERATION.IN, 
JAINJSUDHIR@YAHOO.CO.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
ADV. CHAITANYA 
MAHAJAN(EMAIL@LEXSUPREMUS.IN)(9646930009)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

68 W.P.(C)-3861/2025 
CM APPL. 17922/2025 
CM APPL. 17923/2025 
CM APPL. 19002/2025 
CM APPL. 19003/2025 

HEMANTA KUMAR KALITA  
V/s UNION OF INDIA & ORS. 
  

CHAITANYA MAHAJAN  

 OTHER DETAILS OF ADVOCATES: 
CHAITANYA 
MAHAJAN(EMAIL@LEXSUPREMUS.IN)(9646930009)(PETITIONER) 
BOXING FEDERATION, JAIN SUDHIR ,UNION OF 
INDIA(INFO@BOXINGFEDERATION.IN, 
JAINJSUDHIR@YAHOO.CO.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SECY SPORTS(SECY-SPORTS@NIC.IN)(0)(RESPONDENT) 
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                      COURT NO. 21   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
100 CM APPL. 18974/2025 

In CONT.CAS(C)-991/2021 
WITH CONT.CAS(C) 141/2024 

SHIKHA KANWAR  
V/s RAJAT KANWAR 
  

PRABHJIT JAUHAR, VANSHI 
PRUTHI, AADARSH KOTHARI, 
AADITYA VIJAY KUMAR, 
VANSHI PRUTHI 

 

 OTHER DETAILS OF ADVOCATES: 
PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER) 
RAJAT KANWAR(RAJATKANWAR@YAHOO.COM)(9810138959)(RESPONDENT) 
PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER) 
ROHIT(ROHIT.PRAKASHLEGALADVISER@GMAIL.COM)()(RESPONDENT) 
RAJAT(RAJATKANWAR@YAHOO.COM)()(RESPONDENT) 
SANJAY DEWAN (SANJAYDEWANADV@GMAIL.COM)(9811036782)(PETITIONER) 
P JAUHAR(PJAUHAR2009@GMAIL.COM)()(RESPONDENT) 
PRABHJIT JAUHAR(PJAUHAR2009@GMAIL.COM)(9811139939)(PETITIONER) 
SANJAY(SANJAYDEWANADV@GMAIL.COM)()(RESPONDENT) 
RAJAT KANWAR(RAJATKANWAR@YAHOO.COM)()(RESPONDENT) 
SITWAT NABI AND ASSOCIATES(SITWATNABI@GMAIL.COM)(971746848)(PETITIONER) 
VKS PARTNERS(VKSPARTNERS3@GMAIL.COM)(0)(RESPONDENT) 
SITWAT NABI(SITWATNABI@GMAIL.COM)(0)(PETITIONER) 
AADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9711131164)(RESPONDENT) 
VANSHI PRUTHI(PRUTHIVANSHI@GMAIL.COM)(9990316443)(PETITIONER) 

 

101 W.P.(C)-3270/2025 
CM APPL. 15432/2025 
WITH W.P.(C) 3385/2025 
W.P.(C) 3115/2025 
W.P.(C) 3208/2025 
W.P.(C) 3122/2025 

SANJAY SINGH YADAV PRIVATE ITI   
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR Listing Remarks: 
AT 03:45 PM 

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, TC COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
102 W.P.(C)-3115/2025 

CM APPL. 14755/2025 
WITH W.P.(C) 3208/2025 

ISHA PRIVATE ITI  
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR Listing Remarks: 
AT 03:45 PM 

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

103 W.P.(C)-3122/2025 
CM APPL. 14788/2025 

RAM BHAJAN PRIVATE ITI  
V/s UNION OF INDIA & ORS. 

ASHOK KUMAR Listing Remarks: 
AT 03:45 PM 

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 
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104 W.P.(C)-3208/2025 
CM APPL. 14991/2025 

VISHNU BUDDHA PRIVATE ITI   
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR Listing Remarks: 
AT 03:45 PM 

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, COURT CASE, DGT(UOIDHC@GMAIL.COM, TC-
COURTCASE@DGT.GOV.IN, SECTION-
TC2022@DGT.GOV.IN)(1123384193)(RESPONDENT) 

 

FRESH MATTERS & APPLICATIONS 
105 W.P.(C)-3385/2025 

CM APPL. 15994/2025 
VIDHYADEVI PRIVATE ITI  
V/s UNION OF INDIA & ORS. 
  

ASHOK KUMAR Listing Remarks: 
AT 03:45 PM 

 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR & AYUSH 
ANAND(SSLAWOFFICE44@GMAIL.COM)(9711813885)(PETITIONER) 
UNION OF INDIA, SECY MSDE, NSDC INDIA, VED TIWARI(UOIDHC@GMAIL.COM, SECY-
MSDE@NIC.IN, CEO@NSDCINDIA.ORG, 
VED.TIWARI@NSDCINDIA.ORG)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
106 W.P.(C)-15382/2024 

CM APPL. 64468/2024 
MASTER ARJUN RAO THROUGH FATHER MR SANDEEP 
YADAV AND ORS  
V/s DELHI PUBLIC SCHOOL VASANT KUNJ AND ORS 
  

SHIKHA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
ABHIMANTRAN LEGAL 
LLP(ABHIMANTRANLEGAL@GMAIL.COM)(8826456565)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, SURAT SINGH(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DRSURATSINGH972@GMAIL.COM)(9868250806)(RESPONDENT) 
DPS VASANT KUNJ, DPS FAMILY, DDA(PRINCIPAL@DPSVASANTKUNJ.COM, 
SECRETARY@DPSFAMILY.ORG, DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
RP SINGH(RPSINGH@PUNEETMITTAL.IN)(0)(RESPONDENT) 

 

 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
107 W.P.(C)-7220/2012 SUPREME COOPERATIVE GROUP 

HOUSING SOCIETY LTD AND ANR  
V/s D.D.A. AND ANR 
  

AJIT PUDUSSERY, AJAY VERMA, 
ANAND PRAKASH 

WITH W.P.(C)  6298/2012 

 OTHER DETAILS OF ADVOCATES: 
ANAND 
PRAKASH(SRIANANDPRAKASH@GMAIL.COM)(9999350146)(RESPONDENT) 

 

 
 
NOTE:CM APPL.18684/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-6004/2021  LISTED AT ITEM NO.05 
NOTE:CM APPL.18674/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15250/2022  LISTED AT ITEM NO.48 
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
72 W.P.(C)-4085/2025 

CM APPL. 18970/2025 
PROF SATISH CHANDRA GARKOTI   
V/s JAWAHARLAL NEHRU UNIVERSITY 
& ANR. 
  

NEETU SINGH  

 OTHER DETAILS OF ADVOCATES: 
MOHAN 
KUMAR(MOHAN.ADVOCATE@GMAIL.COM)(8929201494)(PETITIONER) 
JAWAHARLAL NEHRU UNIVERSITY 
(VASANTH@TRINITYCHAMBERS.IN)(0)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
73 CM APPL. 16429/2025 

In W.P.(C)-14597/2024(Disposed off 
case) 

BALBIR SINGH MAAN  
V/s  GOVT NCT OF DELHI & ORS. 
  

SAMMAN VARDHAN GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
SAMMAN VARDHAN 
GAUTAM(OFFICEOFSAMMANGAUTAM@GMAIL.COM)(7717730165)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DC SOUTH(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DCSOUTH@NIC.IN)(9868250806)(RESPONDENT) 
PAWAN MAAN()(9811545045)(RESPONDENT) 
DEEPAK MAAN()(9811824242)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

74 W.P.(C)-3735/2025 
CM APPL. 17402/2025 

DABUR INDIA LIMITED  
V/s UNION OF INDIA AND ANR. 
  

R. JAWAHAR LAL, JITENDRA KUMAR  

 OTHER DETAILS OF ADVOCATES: 
R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER) 
FSSAI, UNION OF INDIA, SECY HFW(LEGAL@FSSAI.GOV.IN, UOIDHC@GMAIL.COM, 
SECYHFW@NIC.IN)(1123384193)(RESPONDENT) 
JITENDRA KUMAR(KUMARJD81@GMAIL.COM)(9899513163)(RESPONDENT) 

 

75 W.P.(C)-3832/2025 KAPIL DEV  
V/s LIFE INSURANCE CORPORATION OF INDIA 
& ORS. 
  

ABINASH AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
ABINASH 
AGARWAL(ABINASHAG.ADVOCATE@GMAIL.COM)(9953676030)(PETITIONER) 
CVC, LIC INDIA(CVC@NIC.IN, CVO_VIGILANCE@LICINDIA.COM, 
CHAIRMAN@LICINDIA.COM)(0)(RESPONDENT) 
LIC INDIA(INVESTORS@LICINDIA.COM, CO_PERSONNEL@LICINDIA.COM, 
ED_CRMPS@LICINDIA.COM)(0)(RESPONDENT) 
LIC INDIA, SWETLANA GAUTAM, KAMAL N CO(NCZ_RMPIR@LICINDIA.COM, 
SWETLANA.09@GMAIL.COM, KAMALNCO@GMAIL.COM)(0)(RESPONDENT) 
TATINI BASU(TATINIBASU.ADV@GMAIL.COM)(0)(RESPONDENT) 

 

76 W.P.(C)-3873/2025 KAPIL DEV  
V/s UNION OF INDIA & ORS. 
  

ABINASH AGARWAL  

 OTHER DETAILS OF ADVOCATES:  
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ABINASH 
AGARWAL(ABINASHAG.ADVOCATE@GMAIL.COM)(9953676030)(PETITIONER) 
UNION OF INDIA, CVC, CVO VIGILANCE, SHAILENDERA(UOIDHC@GMAIL.COM, 
CVC@NIC.IN, CVO_VIGILANCE@LICINDIA.COM, 
SHAILENDERA@SKLAW.IN)(1123384193)(RESPONDENT) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DGIT.SYSTEMS.DELHI@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
DCIT, INCOMETAX(DCIT.HQ.LKO@GMAIL.COM, 
LUCKNOW.DCIT.HQ.ADMIN@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
LIC INDIA, SWETLANA, TATINI BASU(CHAIRMAN@LICINDIA.COM. 
SWETLANA.09@GMAIL.COM, TATINIBASU.ADV@GMAIL.COM)(0)(RESPONDENT) 
ZOHEB HOSSAIN, KAMAL N CO.(HOSSAINZOHEB@GMAIL.COM, 
KAMALNCO@GMAIL.COM)(0)(RESPONDENT) 

77 W.P.(C)-3878/2025 PRAKASH GUPTA  
V/s GOVT. (NCT OF DELHI) THROUGH 
DISTRICT MAGISTRATE, EAST 
  

SAMMAN VARDHAN GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
SAMMAN VARDHAN 
GAUTAM(OFFICEOFSAMMANGAUTAM@GMAIL.COM)(7717730165)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
78 W.P.(C)-5375/2023 

CM APPL. 21014/2023 
CM APPL. 16420/2024 

UTTAR PRADESH KHO KHO ASSOCIATION  
V/s KHO KHO FEDERATION OF INDIA AND 
ORS 
  

VRINDA BHANDARI  

 OTHER DETAILS OF ADVOCATES: 
VRINDA BHANDARI(VRINDA@VBCHAMBERS.IN)(9711680348)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
KHOKHO FEDERATION(KHOKHOFEDERATIONOFINDIA@GMAIL.COM, 
KHOKHOINDIA2017@GMAIL.COM, SECY-SPORTS@NIC.IN)()(RESPONDENT) 
VRINDA 
BHANDARI(MADHAVAGGARWAL.OFFICE@GMAIL.COM)(9999997369)(PETITIONER) 
VRINDA BHANDARI(VRINDA@VBCHAMBERS.IN)(9711680348)(PETITIONER) 
KHOKHO FEDERATION OF INDIA(KHOKHOFEDERATIONOFINDIA@GMAIL.COM, 
KHOKHOINDIA2017@GMAIL.COM)()(RESPONDENT) 
SECY SPORT, UNION OF INDIA, ANUJ TYAGI(SECY-SPORTS@NIC.IN, 
UOIDHC@GMAIL.COM, 
ANUJTYAGI.LAW@GMAIL.COM)(1123384193)(RESPONDENT) 
KHOKHO FEDERATION OF INDIA(KHOKHOFEDERATIONOFINDIA@GMAIL.COM, 
KHOKHOINDIA2017@GMAIL.COM)()(RESPONDENT) 
SECY SPORT, UNION OF INDIA, ANUJ TYAGI(SECY-SPORTS@NIC.IN, 
UOIDHC@GMAIL.COM, ANUJTYAGI.LAW@GMAIL.COM)()(RESPONDENT) 
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                      COURT NO. 31 
     HON'BLE MR.JUSTICE AMIT MAHAJAN 
 
 
NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 
       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 
 
NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 
  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM

cmpooja.dhc@gov.in

 (PRESENCE OF 
  COUNSELS FOR BOTH SIDES IS NECESSARY).”   
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

  
 

 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
47 CRL.M.A. 9803/2025 

CRL.M.(BAIL) 708/2025 
In CRL.A.-772/2023 

IMRAN  
V/s STATE (GNCT) OF DELHI & ANR. 
  

ROHAN JOACHIM ALVA (DHCLSC), 
SIDDHARTH YADAV, SIDDHARTH 
YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
GAURAV BHATT (ROHANALVA5@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SIDDHARTH 
YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SIDDHARTH 
YADAV(SIDDHARTHYADAV21@GMAIL.COM)(9899284083)(PETITIONER) 

P.S.-FIR NO. :(DAYAL PUR-3/2019) 
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                      COURT NO. 24 
     

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
 

10.30 A.M. TO 10.45 A.M. AND FROM 
02.15 P.M. TO 02.30 P.M

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME. 

.  
 

 
3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY

 
 FOR MENTIONING. 

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END
 

 OF SUPLEMENTARY LIST. 

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M
 

. 

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  cmatishgoel@gmail.com 
 

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM 
WITH THE HELP OF QR CODE, OR THROUGH THIS LINK 
 
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 
 
AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 
 

8. CLICK HERE TO JOIN VC  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
101 CONT.CAS(C)-495/2025 

CM APPL. 18942/2025 
CM APPL. 18973/2025 

ROHIT BOHRA  
V/s DIVYANGI SINGH 
  

SIDDHARTH BAMBHA  

 OTHER DETAILS OF ADVOCATES:  
102 CM APPL. 18955/2025 

In RFA-98/2025 
DR. VINOD KUMAR  
V/s NITIN YADAV & ANR. 
  

SUNIL KUMAR, RAJEEV 
SHRIVASTAVA, RAJEEV 
SHRIVASTAVA 

 

 OTHER DETAILS OF ADVOCATES: 
SUNIL KUMAR(SUNILADV20@GMAIL.COM)(9811028518)(PETITIONER) 
NITIN YADAV()(9412709200)(RESPONDENT) 
KARTIK()(9811173201)(RESPONDENT) 
RAJEEV SHRIVASTAVA 
(RAJEEVADV.SHRIVASTAVA@GMAIL.COM)(9911792701)(RESPONDENT) 

 
 
 
 
 
 
 
 
 

103 CM APPL. 18950/2025 
CM APPL. 18951/2025 
In RFA-223/2025(Disposed off case) 

ANJU TOMAR AND ORS  
V/s STATE NCT OF DELHI & ORS. 
  

ISHAAN MICHU  

 OTHER DETAILS OF ADVOCATES: 
ISHAN MICHU(ADVISHAANMICHU92@GMAIL.COM)(9599122004)(PETITIONER) 
DPRGSSH(DPRGSSH@GMAIL.COM)(0)(RESPONDENT) 
ISHAAN MICHU(ADVISHAANMICHU92@GMAIL.COM)(9599122004)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

 

   ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
104 CONT.CAS(C)-291/2025 

CM APPL. 11373/2025 
JAGDISH & ANR.  
V/s ARUN KUMAR JHA & ANR. 
  

CHIRAYU JAIN  

 OTHER DETAILS OF ADVOCATES: 
CHIRAYU 
JAIN(CHAMBERSCHIRAYUJ@GMAIL.COM)(7406073670)(PETITIONER) 
BOCWHQ(BOCWHQ.DEL@GMAIL.COM)(0)(RESPONDENT) 
DBOCWW(BOCWHQ.DELHI@GOV.IN)(0)(RESPONDENT) 
ABHAY DIXIT(ADVABHAYDIXIT2020@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
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105 CONT.CAS(C)-485/2025 
CM APPL. 18633/2025 
CM APPL. 18634/2025 

SUBRAT KUMAR PANIGRAHI  
V/s MR RAJNEESH NARANG & ORS. 
  

SANDEEP KUMAR 
MAHAPATRA 

 

 OTHER DETAILS OF ADVOCATES: 
SANDEEP KUMAR 
(SDEEPMAHAPATRA@GMAIL.COM)(9811472444)(PETITIONER) 
NARANGR(NARANGR@HPCL.IN)(0)(RESPONDENT) 
ABHIMANYU (ABHIMANYUDAS@HPCL.IN)(0)(RESPONDENT) 
KSSHETTY(KSSHETTY@HPCL.IN)(0)(RESPONDENT) 
ANUJJAIN(ANUJJAIN@HPCL.IN)(0)(RESPONDENT) 
VVZODE(CCZODE@HPCL.IN)(0)(RESPONDENT) 

 

106 CONT.CAS(C)-487/2025 
CM APPL. 18658/2025 

MAHIPAL SINGH SINCE DECEASED 
THROUGH LRS  
V/s G SUDHAKAR 
  

AMIT KUMAR GUPTA  

 OTHER DETAILS OF ADVOCATES: 
AMIT KUMAR GUPTA ()(9818297201)(PETITIONER) 

 

107 W.P.(C)-3620/2025 
CM APPL. 16906/2025 
CM APPL. 16907/2025 

SALMAN AHMAD AND ORS  
V/s GOVT OF NCT OF DELHI LABOUR 
DEPARTMENT AND ANR 
  

RAJIV AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
RAJIV 
AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, 
SHIVNATH(STANDINGCOUNSELGNCTD@GMAIL.COM, 
ADV.SHIVNATH@GMAIL.COM)(9868250806)(RESPONDENT) 
DEEPTI GUPTA, AK. SHARMA, SANJAY 
PRAKASH(DEEPTI.GUPTA@ICSIL.IN, AK.SHARMA@ICSIL.IN, 
SANJAY.PRAKASH@ICSIL.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
108 CONT.CAS(C)-876/2022 LT. COL. M. B. ROSHINI  

V/s DR. AJAY KUMAR AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR 
CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
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                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

mahendra.kadian@dhc.nic.in  
 
CLICK HERE TO JOIN VC 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 
 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
71 CRL.M.A. 9802/2025 

CRL.M.A. 9848/2025 
In BAIL APPLN.-4162/2024(Disposed 
off case) 

GAURAV KUMAR PRASAD  
V/s STATE OF NCT OF DELHI THROUGH 
PRASAD NAGAR POLICE STATION 
  

ABHAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ABHAY KUMAR (KUMARABHAY2301@GMAIL.COM)(9716104763)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHAY KUMAR(KUMARABHAY2301@GMAIL.COM)(9716104763)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(PRASAD NAGAR-168/2024) 

72 CRL.M.A. 9807/2025 
CRL.M.(BAIL) 709/2025 
In CRL.A.-238/2025 

HITESH BHUGRA @ HARSHU @ ASHU  
V/s THE STATE NCT OF DELHI 
  

SHAMBHOO PRASAD PAUL  

 OTHER DETAILS OF ADVOCATES: 
S.P PAUL (SPPAULADVOCATE@YAHOO.IN)(9810193017)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
S.P PAUL (SPPAULADVOCATE@YAHOO.IN)(9810193017)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MEHRAULI-1826/2015) 
CRL.A. 270/2025 FILED BY RAVI KUMAR @ RABIYA 
(D. OF HEARING : 2025-04-07 ) 
CRL.A. 353/2025 FILED BY IMRAN ALI @ PATTHA 
(D. OF HEARING : 2025-04-07 ) 
 
P.S.-FIR NO. :(MEHRAULI-1826/2015) 

 
 
 
 
 
NOTE: CRL.M.A.9798/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-586/2025 LISTED AT ITEM NO.69 
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                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
NOTE 6:  THE BAIL APPLICATION CASES LISTED IN ADVANCE LIST  SHALL BE TAKEN UP FIRST FOLLOWED BY  
         SUPPLEMENTARY LIST.  
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PAROLE/FURLOUGH 
78 W.P.(CRL)-502/2024 RAMESH @ DUDHIYA  

V/s STATE NCT OF DELHI 
  

CHETAN BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
CHETAN BHARDWAJ 
(ADVCHETANBHARDWAJ@GMAIL.COM)(9717555186)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SARAI ROHILLA-289/2006) 
CRL.M.C. 3273/2006 FILED BY RAJU BENGALI @ RAVI 
UL-ISLAM & (DISPOSED ON : 2006-07-07 ) 
W.P.(CRL) 350/2007 FILED BY VIJAY KUMAR & ANR 
(DISPOSED ON : 2011-03-15 ) 
BAIL APPLN. 316/2007 FILED BY HIMANSHU 
(DISPOSED ON : 2007-02-09 ) 
BAIL APPLN. 349/2008 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2008-08-27 ) 
CRL.A. 1041/2008 FILED BY RAMESH ALIAS DUDHIYA 
(DISPOSED ON : 2009-05-25 ) 
BAIL APPLN. 616/2008 FILED BY SUNIL NAYAK @ 
FUNDI (DISPOSED ON : 2008-08-27 ) 
CRL.A. 957/2008 FILED BY SUNIL NAYAK (DISPOSED 
ON : 2009-05-25 ) 
CRL.A. 1008/2008 FILED BY SHESH BAHADUR PANDEY 
(DISPOSED ON : 2009-05-25 ) 
CRL.A. 1012/2008 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2009-05-25 ) 
BAIL APPLN. 2840/2007 FILED BY HIMANSHU 
(DISPOSED ON : 2008-03-24 ) 
W.P.(CRL) 1077/2009 FILED BY SHESH BHADUR 
PANDEY (DISPOSED ON : 2009-09-01 ) 
W.P.(CRL) 970/2009 FILED BY SUNIL NAYAK. 
(DISPOSED ON : 2009-08-07 ) 
W.P.(CRL) 683/2010 FILED BY SHESH BAHADUR 
(DISPOSED ON : 2010-05-05 ) 
W.P.(CRL) 1422/2009 FILED BY SHESH BHADUR 

mailto:manish.prasad@dhc.nic.in�
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PANDEY (DISPOSED ON : 2009-10-12 ) 
W.P.(CRL) 517/2011 FILED BY SHESH BHADUR PANDEY 
(DISPOSED ON : 2011-04-20 ) 
W.P.(CRL) 610/2011 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2011-08-05 ) 
W.P.(CRL) 613/2011 FILED BY SHESH BHADUR PANDEY 
(DISPOSED ON : 2011-05-10 ) 
W.P.(CRL) 1369/2010 FILED BY SHESH BAHADUR 
(DISPOSED ON : 2011-03-17 ) 
W.P.(CRL) 880/2012 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2012-06-22 ) 
W.P.(CRL) 861/2012 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2012-06-11 ) 
W.P.(CRL) 967/2012 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2012-07-26 ) 
W.P.(CRL) 762/2012 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2012-05-25 ) 
W.P.(CRL) 232/2012 FILED BY SHESH BAHADUR 
(DISPOSED ON : 2012-04-20 ) 
W.P.(CRL) 1105/2013 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2013-07-31 ) 
W.P.(CRL) 1097/2012 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2012-08-28 ) 
W.P.(CRL) 1611/2012 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2012-11-22 ) 
W.P.(CRL) 1053/2012 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2012-09-25 ) 
W.P.(CRL) 1987/2013 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2013-12-13 ) 
W.P.(CRL) 223/2014 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2014-05-28 ) 
W.P.(CRL) 724/2014 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2014-04-04 ) 
W.P.(CRL) 534/2014 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2014-05-22 ) 
W.P.(CRL) 594/2014 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2014-03-19 ) 
W.P.(CRL) 1358/2014 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2014-08-01 ) 
W.P.(CRL) 2394/2014 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2014-11-28 ) 
W.P.(CRL) 1255/2015 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2015-07-21 ) 
W.P.(CRL) 768/2015 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2015-04-17 ) 
W.P.(CRL) 991/2015 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2015-05-13 ) 
W.P.(CRL) 517/2015 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2015-03-13 ) 
W.P.(CRL) 657/2015 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2015-04-06 ) 
W.P.(CRL) 1381/2015 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2015-08-19 ) 
W.P.(CRL) 460/2015 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2015-03-04 ) 
W.P.(CRL) 229/2016 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2016-03-01 ) 
W.P.(CRL) 1285/2016 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2016-05-09 ) 
W.P.(CRL) 2088/2016 FILED BY SUNIL NAYAK 
(DISPOSED ON : 2016-07-22 ) 
W.P.(CRL) 141/2017 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2017-01-20 ) 
W.P.(CRL) 3137/2016 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2016-12-07 ) 
W.P.(CRL) 629/2017 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2017-02-28 ) 
W.P.(CRL) 266/2017 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2017-01-27 ) 
W.P.(CRL) 3346/2016 FILED BY HIMANSHU (DISPOSED 
ON : 2016-11-25 ) 
W.P.(CRL) 3475/2016 FILED BY HIMANSHU (DISPOSED 
ON : 2016-12-02 ) 
W.P.(CRL) 1084/2017 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2017-08-01 ) 
W.P.(CRL) 3579/2017 FILED BY RAMESH @ DUDIA 
(DISPOSED ON : 2018-05-10 ) 
W.P.(CRL) 3067/2017 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2017-11-15 ) 
W.P.(CRL) 700/2018 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2018-03-07 ) 
W.P.(CRL) 1022/2018 FILED BY RAMESH@DUDHIYA 
(DISPOSED ON : 2018-04-11 ) 
W.P.(CRL) 559/2018 FILED BY RAMESH @ DUDHIYA 
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(DISPOSED ON : 2018-02-21 ) 
W.P.(CRL) 365/2018 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2018-02-12 ) 
W.P.(CRL) 214/2018 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2018-02-01 ) 
W.P.(CRL) 2776/2018 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2018-10-25 ) 
W.P.(CRL) 3645/2018 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2018-12-07 ) 
W.P.(CRL) 2983/2018 FILED BY RAMESH @ DUDIA 
(DISPOSED ON : 2018-10-03 ) 
W.P.(CRL) 247/2019 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2019-02-27 ) 
W.P.(CRL) 2119/2019 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2019-08-01 ) 
W.P.(CRL) 871/2019 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2019-03-27 ) 
W.P.(CRL) 1018/2019 FILED BY SUNIL KUMAR @ 
FUNDI (DISPOSED ON : 2019-05-13 ) 
W.P.(CRL) 935/2019 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2019-04-03 ) 
W.P.(CRL) 3200/2019 FILED BY SHESH BAHADUR 
PANDEY (DISPOSED ON : 2022-03-09 ) 
W.P.(CRL) 3342/2019 FILED BY HIMANSHU @ CHINTU 
(DISPOSED ON : 2019-11-29 ) 
W.P.(CRL) 711/2020 FILED BY RAMESH @ DUDIA 
(DISPOSED ON : 2020-03-13 ) 
W.P.(CRL) 1069/2021 FILED BY RAMESH ALIAS 
DUDHIYA (DISPOSED ON : 2021-08-03 ) 
W.P.(CRL) 428/2021 FILED BY RAMESH @ DUDIA 
(DISPOSED ON : 2021-02-26 ) 
W.P.(CRL) 2152/2021 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2021-12-09 ) 
W.P.(CRL) 2584/2021 FILED BY RAMESH@ DUDHIYA 
(DISPOSED ON : 2024-09-17 ) 
W.P.(CRL) 941/2022 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2022-07-04 ) 
W.P.(CRL) 1512/2022 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2024-03-15 ) 
W.P.(CRL) 2883/2023 FILED BY RAMESH @ DUDHIA 
(DISPOSED ON : 2024-02-08 ) 
W.P.(CRL) 1636/2023 FILED BY RAMESH @ DUDHIY A 
(DISPOSED ON : 2023-06-13 ) 
W.P.(CRL) 1023/2024 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2024-04-15 ) 
W.P.(CRL) 368/2024 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2024-02-02 ) 
W.P.(CRL) 963/2024 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2024-05-30 ) 
W.P.(CRL) 1322/2024 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2024-05-02 ) 
W.P.(CRL) 541/2024 FILED BY SUNIL (D. OF HEARING : 
2025-04-24 ) 
W.P.(CRL) 1865/2024 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2024-07-04 ) 
W.P.(CRL) 2172/2024 FILED BY SUNIL NAYAK @ FUNDI 
(DISPOSED ON : 2024-10-09 ) 
W.P.(CRL) 3965/2024 FILED BY RAMESH @ DUDHIYA 
(DISPOSED ON : 2025-02-11 ) 
W.P.(CRL) 236/2025 FILED BY SUNIL NAYAK (D. OF 
HEARING : 2025-04-08 ) 
W.P.(CRL) 762/2025 FILED BY RAMESH @ DUDHIYA 
(D. OF HEARING : 2025-04-16 ) 
 
P.S.-FIR NO. :(SARAI ROHILLA-289/2006) 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR COMPLIANCE 
79 CRL.M.A. 26145/2024 

In W.P.(CRL)-1376/2024(Disposed 
off case) 

MOHD. AYOUB MIR  
V/s STATE OF NCT OF DELHI AND ANR 
  

SARTHAK MAGGON  

 OTHER DETAILS OF ADVOCATES: 
SARTHAK MAGGON 
(SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SARTHAK 
MAGGON(SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SPECIAL BRANCH LODHI ROAD-34/2002) 
W.P.(CRL) 865/2007 FILED BY HARBANS SINGH 
(DISPOSED ON : 2007-12-03 ) 
W.P.(CRL) 283/2009 FILED BY HARBANS SINGH 
(DISPOSED ON : 2009-03-17 ) 
W.P.(CRL) 1390/2009 FILED BY HARBANS SINGH 
(DISPOSED ON : 2009-10-14 ) 
W.P.(CRL) 1789/2010 FILED BY MOHD AYOUB MIR 
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SARTHAK MAGGON()(7045654395)(PETITIONER) (DISPOSED ON : 2011-03-18 ) 
W.P.(CRL) 3299/2023 FILED BY MOHAMMAD 
AYOUB MIR (DISPOSED ON : 2024-02-29 ) 
 
P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
34/2002) 

 
 
 
 
 
 
 
 
                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
 

Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
51 CM APPL. 17168/2025 

In CMI-3/2025 
SOMNATH  
V/s KARTAR SINGH & ORS. 
  

VINAY RATHI  

 OTHER DETAILS OF ADVOCATES: 
VINAY 
RATHI(ADVRATHIVINAY69@GMAIL.COM)(9958799915)(PETITIONER) 
VINAY 
RATHI(ADVRATHIVINAY69@GMAIL.COM)(9958799915)(PETITIONER) 
BHAVNEET SINGH(ADVBHAVNEET@GMAIL.COM)(0)(RESPONDENT) 

 

52 CM(M)-601/2025 
CAV 123/2025 
CM APPL. 18943/2025 
CM APPL. 18944/2025 
CM APPL. 18945/2025 

JASWANT SINGH (D) THROUGH LRS 
AND ORS  
V/s SANTOSH KUMARI SHARMA & 
ORS. 
  

SHEKHAR PRIT JHA, MANAV 
MITRA 

 

 OTHER DETAILS OF ADVOCATES: 
SHEKHAR PRIT 
JHA(SPJHA27@YAHOO.COM)(9811009625)(PETITIONER) 
UDIAN(UDIAN.S@GMAIL.COM)(0)(RESPONDENT) 
MANAV MITRA(MANAVMITRA5@GMAIL.COM)(0)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 CM(M)-545/2025 

CM APPL. 17166/2025 
CM APPL. 17167/2025 

GEETA PAL  
V/s SMT. BADAMI DEVI AND ANR. 
  

JYOTIRMAY VASISHTT  

 OTHER DETAILS OF ADVOCATES: 
C L C CHAMBERS(CHOWDHARYSARVESH@GMAIL.COM)(9871207079)(PETITIONER) 
SABCOUNCILORS(SABCOUNCILORS@GMAIL.COM)(0)(RESPONDENT) 

 

54 CM(M)-584/2025 
CM APPL. 18421/2025 
CM APPL. 18422/2025 
CM APPL. 18423/2025 
CM APPL. 18424/2025 
CM APPL. 18425/2025 
CM APPL. 18426/2025 
CM APPL. 18427/2025 

BINDAPUR DDA FLATS RESIDENTIAL WELFARE 
ASSOCIATION  
V/s PANCHSHEEL WOMAN WELFARE 
ASSOCIATION & ORS. 
  

ANSHUMAN UPADHYAY  

 OTHER DETAILS OF ADVOCATES:  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015�
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ANSHUMAN 
UPADHYAY(ANSHUMAN.ANSLAWCHAMBERS@GMAIL.COM)(9990908544)(PETITIONER) 
RAJPAL(ADVOCATERAJPAL@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
CLO MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

FOR ADMISSION 
55 CM(M)-3768/2024 

CM APPL. 64761/2024 
CM APPL. 75439/2024 

MS. NAINA HARPALANI  
V/s RAVI KUMAR 
  

AMIT GARG  

 OTHER DETAILS OF ADVOCATES: 
AMIT GARG(ADVOCATEAMITGARG@HOTMAIL.COM)(8860538888)(PETITIONER) 
RAVI(ADVOCATERAHULBAISLA@YAHOO.COM)(9654531211)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
56 CM(M)-2504/2024 

CM APPL. 26669/2024 
CM APPL. 26670/2024 

REETA GANDHI  
V/s VEENA BAKSHI & ORS. 
  

RISHABH KAPUR  

 OTHER DETAILS OF ADVOCATES: 
RISHABH KAPUR(MAIL@RISHABHKAPUR.COM)(7042181838)(PETITIONER) 
VEENA(RAHUL.LEGAL@GMAIL.COM)()(RESPONDENT) 
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COURT NO. 29  
HON'BLE MS.JUSTICE SHALINDER KAUR 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
akhil.saxena@dhc.nic.in 
 
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
55 BAIL APPLN.-2881/2024 RAM DHAR SINGH  

V/s STATE NCT OF DELHI 
  

AMJAD KHAN  

 OTHER DETAILS OF ADVOCATES: 
AMJAD KHAN(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(HAZARAT NIZAMMUDDIN-290/2019) 
W.P.(CRL) 137/2020 FILED BY VIPIN KUMAR 
TIWARI (DISPOSED ON : 2021-07-09 ) 
 
P.S.-FIR NO. :(HAZARAT NIZAMMUDDIN-290/2019) 

56 BAIL APPLN.-130/2025 
CRL.M.A. 891/2025 

VIJAY BHAN PANDEY THOUGH PAROKAR 
PARMOD PANDEY  
V/s STATE GOVT. OF NCT OF DELHI 
  

MAYANK AHUJA  

 OTHER DETAILS OF ADVOCATES: 
MAYANK AHUJA(ADVMAYANKAHUJA1993@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-125/2021) 
BAIL APPLN. 1437/2022 FILED BY VIJAY BHAN 
PANDEY (DISPOSED ON : 2022-08-22 ) 
BAIL APPLN. 503/2022 FILED BY DEEPAK 
(DISPOSED ON : 2022-02-10 ) 
BAIL APPLN. 2611/2022 FILED BY VIJAY BHAN 
PANDEY (DISPOSED ON : 2022-11-21 ) 
BAIL APPLN. 3849/2022 FILED BY VIJAY BHAN 
PANDEY (DISPOSED ON : 2022-12-22 ) 
BAIL APPLN. 325/2023 FILED BY VIJAY BHAN 
PANDEY (DISPOSED ON : 2023-02-02 ) 
BAIL APPLN. 60/2023 FILED BY VIJAY BHAN 
PANDEY (DISPOSED ON : 2023-01-09 ) 
BAIL APPLN. 1985/2023 FILED BY HARISH SINGH 
(DISPOSED ON : 2023-10-04 ) 
BAIL APPLN. 3702/2023 FILED BY DEEPAK KUMAR. 
(DISPOSED ON : 2024-04-10 ) 
BAIL APPLN. 4009/2023 FILED BY VIJAY BHAN 
PANDEY (DISPOSED ON : 2024-04-10 ) 
BAIL APPLN. 4253/2023 FILED BY RAJU SHAH 
(DISPOSED ON : 2024-04-10 ) 
BAIL APPLN. 2194/2024 FILED BY ANIL VERMA 
(DISPOSED ON : 2024-08-14 ) 
BAIL APPLN. 2457/2024 FILED BY SANJEEV KUMAR 
THROUGH PAROKAR MR. MANJEET MAGGO 
(DISPOSED ON : 2024-08-14 ) 
CRL.REV.P. 1140/2024 FILED BY DEEPAK @ FAUJI 
(D. OF HEARING : 2025-07-24 ) 
BAIL APPLN. 3409/2024 FILED BY DEEPAK@FAUJI 
(DISPOSED ON : 2024-12-13 ) 
BAIL APPLN. 3887/2024 FILED BY SUNDER 
THROUGH ITS PAROKAR MRS NISHA (DISPOSED 
ON : 2024-12-13 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-125/2021) 

 
NOTE: CRL.M.A.9732/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-869/2025 LISTED AT ITEM NO.27 
 
NOTE: CRL.M.A.9748/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-1868/2016 LISTED AT ITEM NO.39 
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COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
79 CRL.M.A. 9797/2025 

In CRL.M.C.-4112/2024 
WITH CRL.M.C. 4113/2024 

LOKESH MALHOTRA  
V/s STATE OF NCT OF DELHI & ANR. 
  

DHANESH RELAN, RISHABH 
MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
D.R (DHANESHRELAN@GMAIL.COM)(9910247777)(PETITIONER) 
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
D.R. & ASSOCIATES(DHANESHRELAN@GMAIL.COM)(9910247777)(PETITIONER) 
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
RISHABH MALHOTRA(RISHABH.MALHOTRA0001@GMAIL.COM)(8377076864)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NANAK PURA-154/2014) 
CRL.M.C. 4113/2024 FILED BY SAMEER DUA (D. 
OF HEARING : 2025-07-21 ) 
 
P.S.-FIR NO. :(NANAK PURA-154/2014) 

80 CRL.M.A. 9804/2025 
In CRL.M.C.-4113/2024 

SAMEER DUA  
V/s STATE OF NCT OF DELHI & ANR. 
  

DHANESH RELAN, RISHABH 
MALHOTRA 

 

 OTHER DETAILS OF ADVOCATES: 
DHANESH (DHANESHRELAN@GMAIL.COM)(9910247777)(PETITIONER) 
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
AKSHAY SUNEJA(AKSHAYSUNEJA12@GMAIL.COM)(9810106388)(PETITIONER) 
KAPIL SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
RISHABH MALHOTRA(RISHABH.MALHOTRA0001@GMAIL.COM)(8377076864)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NANAK PURA-154/2014) 
CRL.M.C. 4112/2024 FILED BY LOKESH 
MALHOTRA (D. OF HEARING : 2025-07-21 ) 
 
P.S.-FIR NO. :(NANAK PURA-154/2014) 

81 CRL.M.A. 9800/2025 
CRL.M.A. 9801/2025 
In CRL.M.C.-6333/2024 

KAMAL KISHORE  
V/s PRITI ARYA 
  

ANKUR MAHINDRO, RAVI CHAWLA, 
RAVI CHAWLA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR MAHINDRO (ANKUR.MAHINDRO@KRED-JURE.IN)(9891051888)(PETITIONER) 
RAVI CHAWLA (ADVOCATERAVICHAWLA@GMAIL.COM)(0)(RESPONDENT) 
RAVI CHAWLA (OFFICE@RAVICHAWLA.CO.IN)(9810072679)(PETITIONER) 
ANKUR MAHINDRO(ANKUR.MAHINDRO@KRED-JURE.IN)(0)(RESPONDENT) 
ANKUR MAHINDRO(ANKUR.MAHINDRO@KRED-JURE.IN)(0)(PETITIONER) 
RAVI CHAWLA(ADVOCATERAVICHAWLA@GMAIL.COM)(0)(RESPONDENT) 
RAVI CHAWLA(ADVOCATERAVICHAWLA@GAMAIL.COM)(9810072679)(PETITIONER) 

 

82 CRL.REV.P.-114/2025 
CRL.M.(BAIL) 710/2025 
CRL.M.A. 9808/2025 

HARINDER DOGRA  
V/s STATE OF (NCT) DELHI & ANR. 
  

MIHILAL CHAUDHARY  

 OTHER DETAILS OF ADVOCATES:  
83 CM APPL. 18958/2025 

In FAO-354/2024 
SAMIR KUMAAR MODI  
V/s SMT BINA MODI AND ORS 
  

SIMRAN LAKHWINDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
SIMRAN LAKHWINDER 
SINGH(SIMRAN@SAKURAADVISORY.COM)(9811778808)(PETITIONER) 
DR BINDAMODI(DRBINAMODI@GODFREYPHILIPS.COM)(0)(RESPONDENT) 
LALIT KUMAR(LALITKUMARMODI@GMAIL.COM)(0)(RESPONDENT) 
C MODI(CMODI@KKMODI.EDU.IN)(0)(RESPONDENT) 
S K GUPTA (SKGUPTA@GODFREYPHILIPS.CO.IN)(0)(RESPONDENT) 
KKMIFS (KMMIFS.CO@GMAIL.COM)(0)(RESPONDENT) 
INDOFIL(GIL@INDOFIL.COM)(0)(RESPONDENT) 
INDOFIL(QUIL@INDOFIL.COM)(0)(RESPONDENT) 
SIMRAN KAHWINDER SINGH(SIMRAN@SAKURAADVISORY.COM)(9811778808)(PETITIONER) 
DR BINA MODI(DRBIINAMODI@GODFREYPHILIPS.CO.IN, LALITKUMARMODI@GMAIL.COM 
)(0)(RESPONDENT) 

 

 
 
 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
29.03.2025. 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04�
mailto:cmnegi93@gmail.com�


01.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 48 

 
HON'BLE MS. JUSTICE MINI PUSHKARNA  

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:  
n.shubhankar@dhc.nic.in  
MEETING LINK 
 https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

10 I.A. 7420/2025 
In CS(COMM)-
1186/2024 

RELIANCE RETAIL 
LIMITED  
V/s VIVEK MISHRA & 
ORS. 
  

R MAYA, VARUN 
PATHAK, ABHISHEK 
KUMAR SINGH, 
SWATI AGARWAL, N 
MAHABIR, 
SHASHANK MISHRA, 
RIMJHIM TIWARI, N 
MAHABIR 

 

***** 

 

Concluded 
                                     BY ORDER 
                REGISTRAR ORIGINAL 
 

 

mailto:n.shubhankar@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2�
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ROOM NO. 101, FIRST FLOOR, BLOCK-A  
BEFORE SH. PAWAN KUMAR KALRA, REGISTRAR 

 (PHYSICAL HEARING COURT) 
AT 11:00 A.M.  
    
    
Click TO Join The VC  

or 

https://jrdhc.webex.com/meet/jrdhc12 

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR 
MIC MUTE AND WEBCAM IN OFF MODE. 

 
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:- 
9599060966) READER TO SHRI PAWAN KUMAR KALRA, REGISTRAR WRIT].  
 
NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.  
 
 
ITEM 
NUMBER 

CASE 
NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 

FRESH MATTERS & APPLICATIONS 
68 CM APPL. 18961/2025 

CM APPL. 18962/2025 
In W.P.(C)-108/2017 
WITH W.P.(C) 
1139/2017 

RAM PAL  
V/s UNION OF INDIA AND ORS 
  

KRISHNA K SINGH, ANURAG SINGH  

 OTHER DETAILS OF ADVOCATES: 
ANURAG 
SINGH(ANURAGSINGH221999@GMAIL.COM)(9873532857)(PETITIONE
R) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RES
PONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

69 CM APPL. 18959/2025 
In W.P.(C)-232/2022 

MS JUNEJA TRADE LINKS  
V/s COMMISSIONER OF CUSTOMS 
IMPORT & ANR. 
  

SUSHIL KUMAR GUPTA, GIBRAN 
NAUSHAD, ADITYA SINGLA, 
GIBRAN NAUSHAD 

 

 OTHER DETAILS OF ADVOCATES: 
DR. SUSHIL KUMAR 
GUPAT(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONE
R) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
HARPEET 
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDE
NT) 
DR SUSHIL KUMAR 
GUPTA(DRSUSHILGUPTA2004@GMAIL.COM)(9811397124)(PETITIONE
R) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
HARPREET SINGH 
(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT) 
ADITYA 
SINGLA(ADITYA_SINGLA@HOTMAIL.COM)(9818601006)(RESPONDENT
) 
GIBRAN 
NAUSHAD(GIBRAN.NAUSHAD@GMAIL.COM)(9910305746)(RESPONDEN
T) 

 

 

https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6�
https://jrdhc.webex.com/meet/jrdhc12�


01.04.2025  SUPPLEMENTARY LIST  
 
 

ROOM NO. 104, FIRST FLOOR, BLOCK-A 
BEFORE MS. PANNA DUTTA, REGISTRAR 

(PHYSICAL HEARING COURT) 
 
 
 
 
NOTE:CM APPL.18847-48/2025 SHALL BE TAKEN UP ALONGWITH RFA-477/2017  
LISTED AT ITEM NO.09 
 
NOTE:CM APPL.18850/2025 SHALL BE TAKEN UP ALONGWITH RFA-506/2011  
LISTED AT ITEM NO.06 
 
 

    
   J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR 
  BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL) 

HYBRID MODE 
      
AT 11:00 A.M.  

https://jrdhc.webex.com/meet/jrdhc5  
 
 
ITEM 
NUMBER 

CASE 
NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 

FRESH MATTERS & APPLICATIONS 
53 CRL.M.C.-2184/2025 

CRL.M.A. 9828/2025 
CRL.M.A. 9829/2025 

SHRI MOHIT KUMAR AND ORS  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

AMARJEET RAI  

 OTHER DETAILS OF ADVOCATES: 
AMARJEE RAI ()(9868995997)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

P.S.-FIR NO. 
:(PUNJABI BAGH-
373/2019) 

54 CRL.M.C.-2185/2025 
CRL.M.A. 9831/2025 

SH. VICKY GUPTA  
V/s STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

RATNESWAR DAS  

 OTHER DETAILS OF ADVOCATES: 
ARPAN (ARPAN29ARIES@GMAIL.COM)(9818435407)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

P.S.-FIR NO. 
:(BARA HINDU 
RAO-50/2019) 

55 CRL.M.C.-2186/2025 
CRL.M.A. 9832/2025 
CRL.M.A. 9833/2025 
CRL.M.A. 9834/2025 
CRL.M.A. 9847/2025 

PARAM KAKKAR  
V/s STATE OF NCT (DELHI) AND 
ORS. 
  

GULSHAN JAHAN  

 OTHER DETAILS OF ADVOCATES: 
GULSHAN JAHAN 
(AGSLAWOFFICE@REDIFFMAIL.COM)(9311537326)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

P.S.-FIR NO. 
:(NEW FRIENDS 
COLONY-
63/2023) 

 

https://jrdhc.webex.com/meet/jrdhc5�


01.04.2025  SUPPLEMENTARY LIST  
 

 

56 CRL.M.C.-2187/2025 
CRL.M.A. 9835/2025 

BANISH & ORS.  
V/s STATE NCT DELHI & ANR. 
  

MEERA KAURA PATEL  

 OTHER DETAILS OF ADVOCATES: 
MEERA KAURA 
PATEL(MEERAKAURPATEL@GMAIL.COM)(9910002111)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RE
SPONDENT) 

P.S.-FIR NO. 
:(WAZIRABAD-
949/2022) 

57 CRL.M.C.-2188/2025 
CRL.M.A. 9836/2025 

VISHAL ARORA & ORS.  
V/s STATE OF NCT OF DELHI & 
ANR. 
  

DEEPAK VOHRA  

 OTHER DETAILS OF ADVOCATES: 
ASHISH TYAGI 
(ASHISHTYAGI@RICKYCHOPRA.IN)(9582390607)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

P.S.-FIR NO. 
:(ANAND VIHAR-
346/2021) 

58 CRL.M.C.-2189/2025 RAMPRAVESH & ORS.  
V/s STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

RANVEER SINGH  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. 
:(AMAN VIHAR-
948/2016) 

59 CRL.M.C.-2191/2025 KSHITIZ CHAMOLI & ANR.  
V/s STATE NCT OF DELHI AND 
ANR 
  

CHANDRA SHEKHAR  

 OTHER DETAILS OF ADVOCATES: 
CHANDRA SHEKHAR 
(ADVBHASKHAR2@GMAIL.COM)(9643492061)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

P.S.-FIR NO. 
:(UTTAM NAGAR-
820/2016) 

60 CRL.M.C.-2192/2025 
CRL.M.A. 9838/2025 

UDIT MAHALWAL & ORS.  
V/s STATE OF NCT DELHI & ANR. 
  

SATISH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SATISH 
BIRLA(ADVSATISHK.BIRLA@GMAIL.COM)(9990011935)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RE
SPONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(AMBEDKAR 
NAGAR-
662/2018) 
W.P.(CRL) 
1362/2022 FILED 
BY MANISH 
BENIWAL 
(DISPOSED ON : 
2022-09-01 ) 
 
P.S.-FIR NO. 
:(AMBEDKAR 
NAGAR-
662/2018) 

 

 

 



01.04.2025  SUPPLEMENTARY LIST  
 

 

61 CRL.M.C.-2194/2025 MANDEEP & ORS.  
V/s STATE OF NCT OF DELHI & 
ANR. 
  

RANVEER SINGH  

 OTHER DETAILS OF ADVOCATES: 
RANVEER SINGH ()(8860024252)(PETITIONER) 
RANVEERSINGH (ADV.RANVEERSINGH1@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

P.S.-FIR NO. 
:(JAFFARPUR 
KALAN-123/2021) 

62 CRL.M.C.-2195/2025 
CRL.M.A. 9840/2025 

SH AKASH GUPTA AND ANR  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

DILKHUSH KUMAR  

 OTHER DETAILS OF ADVOCATES: OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(JAGAT 
PURI-145/2023) 
CRL.M.C. 
2196/2025 FILED 
BY SH AKASH 
GUPTA AND ANR 
(D. OF HEARING : 
2025-04-01 ) 
 
P.S.-FIR NO. 
:(JAGAT PURI-
145/2023) 

63 CRL.M.C.-2196/2025 
CRL.M.A. 9841/2025 

SH AKASH GUPTA AND ANR  
V/s THE STATE NCT OF DELHI 
AND ANR 
  

DILKHUSH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAVINDER KAUR 
(RAVINDERKAURADV33@GMAIL.COM)(9971697756)(PETITIONER) 
RAVINDER 
KAUR(RAVINDERKAURADV33@GMAIL.COM)(9971697756)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RE
SPONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(JAGAT 
PURI-145/2023) 
CRL.M.C. 
2195/2025 FILED 
BY SH AKASH 
GUPTA AND ANR 
(D. OF HEARING : 
2025-04-01 ) 
 
P.S.-FIR NO. 
:(JAGAT PURI-
145/2023) 

64 CRL.M.C.-2198/2025 
CRL.M.A. 9842/2025 

SHREE RAM CHAUDHARY ALIAS 
PANKAJ  
V/s THE GOVT. OF NCT OF DELHI 
AND ANR 
  

YASH WAHI  

 OTHER DETAILS OF ADVOCATES: 
YASH WAHI (ADVYASHWAHI@GMAIL.COM)(8750556565)(PETITIONER) 
YASH WAHI (ADVYASHWAHI@GMAIL.COM)(8882556565)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND

P.S.-FIR NO. 
:(KRISHNA 
NAGAR-
320/2019) 
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ENT)  

 

65 CRL.M.C.-2199/2025 
CRL.M.A. 9843/2025 

SUMIT GUPTA  
V/s THE STATE NCT OF DELHI & 
ANR. 
  

ANIL DAGAR  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. 
:(BAWANA-
82/2025) 

66 CRL.M.C.-2200/2025 
CRL.M.A. 9844/2025 

GAYATRI & ORS.  
V/s THE STATE (GNCT OF DELHI) 
THROUGH SHO & ANR. 
  

VINEET JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINEET JAIN 
(ASSOCIATESVINEETJAIN@GMAIL.COM)(9891055897)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(PRASAD 
NAGAR-
223/2021) 
BAIL APPLN. 
3899/2023 FILED 
BY GAYATRI 
(DISPOSED ON : 
2023-11-21 ) 
 
P.S.-FIR NO. 
:(PRASAD 
NAGAR-
223/2021) 

67 CRL.M.C.-2201/2025 
CRL.M.A. 9845/2025 

JITENDER RANA @ JEETU & ORS.  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ORS. 
  

OMKAR  

 OTHER DETAILS OF ADVOCATES: 
OMKAR 
SHARMA(ADV.OMKARSHARMA@GMAIL.COM)(9718006200)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RE
SPONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(NIHAL 
VIHAR-657/2024) 
BAIL APPLN. 
2600/2024 FILED 
BY DUSHAR 
RANA (DISPOSED 
ON : 2024-07-25 
) 
CRL.M.C. 
9087/2024 FILED 
BY JITENDER 
RANA ALIAS 
JEETU & ORS. 
(DISPOSED ON : 
2024-11-21 ) 
 
P.S.-FIR NO. 
:(NIHAL VIHAR-
657/2024) 
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68 W.P.(CRL)-1033/2025 
CRL.M.A. 9830/2025 

AMIT CHOPRA & ORS.  
V/s STATE (GOVT. OF NCT OF 
DELHI) & ANR. 
  

ALOK SHARMA  

 OTHER DETAILS OF ADVOCATES: 
MANSI SHARMA (378WW378@GMAIL.COM)(8383860955)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPOND
ENT) 

P.S.-FIR NO. 
:(PANDAV 
NAGAR-
417/2017) 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 
69 CRL.A.-672/2018 

CRL.M.A. 
13794/2024 

NARINDER SINGH BATRA  
V/s CENTRAL BUREAU OF 
INVESTIGATION 
  

MANJIT SINGH AHLUWALIA, 
BHAVNEET SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
MANJIT SINGH AHLUWALIA()(9811040827)(PETITIONER) 
BHAVNEET 
SINGH(ADVBHAVNEET@GMAIL.COM)(9810072011)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

 

 
 
 
NOTE:CM APPL.18876/2025 SHALL BE TAKEN UP ALONGWITH FAO-318/2024  
LISTED AT ITEM NO.28 
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R-111, GROUND FLOOR LC -II, 
SHRI SUMEET AN

 
AND, Joint Registrar (Judicial) 

AT 11:00 A.M.  
 
 
 
 
https://jrdhc.webex.com/meet/jrdhc10 
 
ITEM 
NUMBER 

CASE 
NUMBER PARTY NAME ADVOCATE NAME OTHER 

INFORMATION 

FRESH MATTERS & APPLICATIONS 
20 CRL.M.C.-2167/2025 

CRL.M.A. 9809/2025 
M/S GATI EXPRESS AND SUPPLY 
CHAIN PRIVATE LIMITED  
V/s THE STATE GOVT OF NCT OF 
DELHI AND ANR 
  

DHRUV JOSHI  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. 
:(KIRTI NAGAR-
389/2014) 

21 CRL.M.C.-2168/2025 ASHWIN AND ORS  
V/s STATE NCT OF DELHI AND ANR 
  

TANI SHARMA  

 OTHER DETAILS OF ADVOCATES: 
DHARAM LEGAL 
(DHARAMLEGALNEXUS@GMAIL.COM)(9810102798)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

P.S.-FIR NO. 
:(AMAN VIHAR-
1061/2017) 

22 CRL.M.C.-2169/2025 SARTHAK CHAUDHARY & ANR.  
V/s STATE OF NCT OF DELHI & ANR. 
  

MANOJ KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
MKS LEGAL(OFFICE.MKSLEGAL@GMAIL.COM)(8130811561)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES
PONDENT) 

P.S.-FIR NO. 
:(DWARKA 
SOUTH-
574/2020) 

23 CRL.M.C.-2170/2025 
CRL.M.A. 9810/2025 
CRL.M.A. 9811/2025 

MOHIT & ORS.  
V/s STATE OF NCT OF DELHI & ORS. 
  

NISHANT NAIN  

 OTHER DETAILS OF ADVOCATES: 
NISHANT NAIN 
(NAINISHANT3748@GMAIL.COM)(9818366274)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

P.S.-FIR NO. 
:(USMANPUR-
177/2025) 

24 CRL.M.C.-2171/2025 
CRL.M.A. 9812/2025 

SAMEER AHMAD KHAN  
V/s THE STATE GOVT. (N.C.T. OF 
DELHI) & ANR. 
  

DHEERAJ KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
S. KAMRAN HAIDER 
(KAMRAN29HAIDER@GMAIL.COM)(9971028405)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

P.S.-FIR NO. 
:(SEELAMPUR-
131/2013) 
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25 CRL.M.C.-2172/2025 
CRL.M.A. 9813/2025 

GURJEET SINGH & ANR.  
V/s STATE (NCT OF DELHI) & ANR. 
  

PRAVEEN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PRAVEEN 
KUMAR(ADV.PRAVEENKANGAR@GMAILC.OM)(9650270999)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES
PONDENT) 

P.S.-FIR NO. 
:(DWARKA 
SOUTH-
115/2024) 

26 CRL.M.C.-2173/2025 
CRL.M.A. 9814/2025 

KARAN KOCHHAR AND ORS  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

ANUJ SONI  

 OTHER DETAILS OF ADVOCATES: 
ANUJ 
SONI(ANUJSONIADVOCATE@GMAIL.COM)(9911438899)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES
PONDENT) 

P.S.-FIR NO. 
:(PASCHIM VIHAR 
EAST-208/2016) 

27 CRL.M.C.-2174/2025 
CRL.M.A. 9815/2025 

JAI PRAKASH  
V/s STATE NCT OF DELHI AND ANR 
  

SANDEEP SINGH NAINWAL  

 OTHER DETAILS OF ADVOCATES: 
YOGESH KUMAR 
(YOGESH00006@YAHOO.COM)(7838600066)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

P.S.-FIR NO. 
:(NARAINA-
250/2013) 

28 CRL.M.C.-2175/2025 
CRL.M.A. 9816/2025 

HARSHIT JOSHI   
V/s STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

HUNNY  

 OTHER DETAILS OF ADVOCATES: P.S.-FIR NO. 
:(I.P.ESTATE-
102/2025) 

29 CRL.M.C.-2176/2025 
CRL.M.A. 9817/2025 

PRAVEEN KUMAR & ORS.  
V/s THE STATE GOVT OF NCT OF 
DELHI & ANR 
  

MUTIUR REHMAN  

 OTHER DETAILS OF ADVOCATES: 
MOHD. DANISH (ADVMUTIUR@GMAIL.COM)(7011304234)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

P.S.-FIR NO. 
:(PAHARGANJ-
40/2024) 

30 CRL.M.C.-2177/2025 
CRL.M.A. 9818/2025 

NEHA & ANR.  
V/s STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

KARAN KAKKAR  

 OTHER DETAILS OF ADVOCATES: 
KARAN KAKKAR ()(9599526600)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(ALIPUR-
640/2023) 
CRL.M.C. 
217/2025 FILED 
BY AMIT (D. OF 
HEARING : 2025-
04-15 ) 
 
P.S.-FIR NO. 
:(ALIPUR-
640/2023) 
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31 CRL.M.C.-2178/2025 
CRL.M.A. 9819/2025 
CRL.M.A. 9820/2025 

DEVRAJ  
V/s STATE OF NCT OF DELHI AND 
ANR. 
  

SOMDEV TIWARI  

 OTHER DETAILS OF ADVOCATES: 
KANISHKA PANDEY 
(KANISHKPANDEY2551@GMAIL.COM)(9810400355)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(NIHAL 
VIHAR-40/2025) 
BAIL APPLN. 
314/2025 FILED 
BY DEVRAJ (S/O) 
NARESH KUMAR 
(IN JC/ THROUGH 
HIS PAIROKAR) 
(DISPOSED ON : 
2025-03-07 ) 
 
P.S.-FIR NO. 
:(NIHAL VIHAR-
40/2025) 

32 CRL.M.C.-2179/2025 
CRL.M.A. 9822/2025 
CRL.M.A. 9823/2025 

ANIL SINGH & ANR.  
V/s STATE GOVT OF NCT OF DELHI 
& ORS. 
  

MANOJ KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
MANOJ KUMAR 
SHARMA(FIRMDELHILAW@GMAIL.COM)(9213641344)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES
PONDENT) 

P.S.-FIR NO. 
:(GAZI PUR-
131/2017) 

33 CRL.M.C.-2180/2025 
CRL.M.A. 9824/2025 

MOHD. IBRAHIM & ANR.  
V/s THE STATE NCT OF DELHI AND 
ANR 
  

ABDUL KADIR  

 OTHER DETAILS OF ADVOCATES: 
ABDUL 
KADIR(KADIRABDUL4292@GMAIL.COM)(8287776656)(PETITIONER) 
ABDUL 
KADIR(KADIRABDUL4292@GMAIL.COM)(8287776656)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

P.S.-FIR NO. 
:(SEELAMPUR-
546/2013) 

34 CRL.M.C.-2181/2025 
CRL.M.A. 9825/2025 

SHUBHAM KUMAR  
V/s STATE GOVT. OF NCT OF DELHI 
AND ANR. 
  

ANSHUL YADAV  

 OTHER DETAILS OF ADVOCATES: 
ANSHUL YADAV(ADVANSHUL51@GMAIL.COM)(9354111599)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES
PONDENT) 

P.S.-FIR NO. 
:(DABRI-11/2023) 

35 CRL.M.C.-2182/2025 
CRL.M.A. 9826/2025 

SH. VARUN ANAND MISHRA & ORS.  
V/s THE STATE (GOVT. OF NCT OF 
DELHI) & ANR. 
  

RATTANDIP SINGH KHARBANDA  

 OTHER DETAILS OF ADVOCATES: 
TRIPAKSHA 
LIGATION(LAWYER@TRIPAKSHALIGATION.COM)(8178803130)(PETITIONE
R) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES

P.S.-FIR NO. 
:(BINDAPUR-
595/2019) 
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PONDENT) 
36 CRL.M.C.-2183/2025 

CRL.M.A. 9827/2025 
RAHUL  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

ANIL KUMAR TRIPATHI  

 OTHER DETAILS OF ADVOCATES: 
RAJIV SONI(RAJIVSONIDOLLY@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES
PONDENT) 

OTHER CASE 
FILED AGAINST 
SAME P.S.-FIR 
NO. :(BHARAT 
NAGAR-
698/2022) 
CRL.M.C. 
4921/2024 FILED 
BY RAHUL 
(DISPOSED ON : 
2024-07-02 ) 
 
P.S.-FIR NO. 
:(BHARAT 
NAGAR-
698/2022) 

37 W.P.(CRL)-
1031/2025 

KARAN @ KAKU & ORS.  
V/s STATE OF NCT OF DELHI 
THROUGH SHO POLICE STATION 
MALVIYA NAGAR & ANR. 
  

ANIRUDH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
ANIRUDH SHARMA 
(ANIRUDH2908@GMAIL.COM)(9953102829)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDE
NT) 

P.S.-FIR NO. 
:(MALVIYA 
NAGAR-
521/2024) 

38 W.P.(CRL)-
1032/2025 
CRL.M.A. 9821/2025 

SANDEEP & ORS.  
V/s THE STATE GOVT. OF NCT OF 
DELHI AND ANR. 
  

HIMANSHU WADHWA  

 OTHER DETAILS OF ADVOCATES: 
MAHENDRA 
SHARMA(ADVSHARMAM@GMAIL.COM)(9868334992)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RES
PONDENT) 

P.S.-FIR NO. 
:(MANSAROVER 
PARK-462/2022) 

CASES LISTED BEFORE REGISTRARS 
39 CRL.M.C.-

1525/2025 
CRL.M.A. 
6839/2025 
CRL.M.A. 
9626/2025 
CRL.M.A. 
9627/2025 
WITH 
CRL.M.C. 
1553/2025 

VIJAY PRIYA GAUTAM & ANR.  
V/s THE STATE & ANR. 
  

SACHIN DEV  

 OTHER DETAILS OF ADVOCATES: 
SACHIN DEV(SACHIN9910157334@GMAIL.COM )(9312075933)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(SEELAMPUR-
281/2024) 
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